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New Appointments in TraDsport and 
Shipping Ministry 

7448. Shri C.  C. Desai: 
Shri D. N. Patodia: 
Shri K. p. Singh Deo: 

Will thz Minister of Transport and 
Shipping be pleased to state: 

(a) the additional staff appointed in 
the new Ministry after he assumed 
office as Minister of Transport & 
Shipping; 

(b) the justification for the new aP-
pointments, persons appointed, their 
special qualifications for these new 
posts and the duration of the posts; 

(c) whether persons appointed 
belong to the permanent s ~ or 
they are temporary hands and with 
whom thzy have been working during 
the last two years; and 

(d) whether he proPOSes to reduce 
his personal staff to t he strength it was 
at the time of his predecessor in view 
of economy? 

The Minister of Transport and Ship-
ping (Dr. V. K. R. V. Rao): (a) to 
(c). A statement giving the required 
information Is laid on the Table of 
House. [Placed in Library. See No. 
LT-1276/67]. 

(d) Yes, when the work load 
makes this possible 

Development of Border Roads 

7449. Shri P. N. SolaDld: 
Shrl D. N. Patodla: 
Shrl R. K. Amln: 

Will the Minister of Transport and 
Shlplllag be pleased to state: 

(a) whether the work of develop-
ment ()( roads on Kutch border and 
Bana .• kantha Border in Gujarat State 
Is being undertaken by Government; 
and; 

(b) if so, the progress made so far? 

The Deputy Minlster in the MinistrT-
of Tr8.llS)r.)rt a Ild Shipping (Shri Bhakt 
Darshan): (a) Yes, Sir. Some roads on 
Kt..'tch and Banaskantha Border in. 
Gujarat state are being developed, 
as strategic roads. 

(b) Out of the sanctioned total 
181l1th Of 700-miles of roads, work on 
296 miles has been comllieted and that 
on tIlt' remaining length is in an ad-· 
vanced stage of progress. Out of 19-
major and 62 minor bridges, which 
were sanctioned, work on 3 major 
and 25 minor bridges has been com-
pleted and that on 15 major and 20-
minor ones is in various stagES of pro-
gress. Work on the remaining 1 major 
and 17 ~ o  bridges ~ yet to be-
taken up. 

Clearance Of GOodS at Ports 

7450. Shri S.  S. Kothari: 
Shri Yajna Datt Sharma: 
Shri S. K. Tapuriah: 
Shri p. N. Solanki: 
Shri N. K. Somani: 
Shri K. P. Singh Deo: 

Will the Minister of Transport anti 
ShiPPIng be pleased to state: 

(a) whether Government have any 
proposal under consideration for dec-
laring clearance of goods at ports an 
essential s~  so as to ensure that 
clearance work. is Dot lmmobllised by 
lightning strikes; and 

(b) if so, the broad featurea thereoft 

The Minister of Trauport and Ship-
ping (Dr. V. K. R. V. Rao): (a) and 
(b). There' is no proposal under con-
sideration to declare !lny of the port. 
Sel'vices. as an essential service. It Is 
however proposed' to include any ser-
vice in Or in connection with the work-
ing of any malor port as a public uti-
lity service for purposes of Section 
2(n) of the Industrial DiSllutcs Act, 
IIH'7: This amendment is included In: 
the Industrial Disputes-(AmendmeDt) 
Bill; 1966 which is p ~

tion· or the Rajya Sabba. . 




